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MR. CHAIRMAN: What is your question?
Do you want the name of everybody?

SHRI NIREN GHOSH: I wanted to know
whether any prominent businessman's or
industrialist's house has been searched in
connection with seizure of gold and, if so, the
name of that person.

SHRI B. R. BHAGAT: It is difficult to
describe who is a prominent person in the
business world or which is the premier house.
If he asks me about a particular person, I can
give the information.

SHRI B. K. GAIKWAD: May I know,
Sir, the nature of the punishment, the
minimum and maximum punishment given to
the businessmen as far as this matter is
concerned?

SHRI B. R. BHAGAT: Conviction has
taken place in certain cases.

SHRI B. K. GAIKWAD: Minimum and
maximum.

SHRI B. R. BHAGAT: I do not have that
information.
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SHRI AKBAR ALI KHAN: Is there any

shift in the policy of the Government

regarding gold control and why there have
been so few raids during the last six months?

SHRI B. R. BHAGAT: There is no shift at
the moment, but there is a shift in public
opinion, including the opinion of

t[ 1 Hindi transliteration.
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this House. He has already announced
that he will look into the matter.

FAMILY PLANNING DRIVE

*163. SHRI S. K. VAISHAMPAYEN:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state
what steps Government propose to take to
intensify the family planning drive as
suggested by the United Nations Body in its
report published on 30th March, 1966?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI B. S. MURTHY) : The
report on the Family Planning programme in
India prepared by the United Nations
Advisory Mission has been received in the last
week of April, 1966 and is being examined,
however, steps to intensify the family
planning drive in India are already in hand. 1
may add that the Mission has made
recommendation on various aspects of family
planning, namely, strengthening the orga-
nisation and administration of family planning
techniques, supplies and services, training,
mass education, incentives, research and
evaluation of programme planning and social
policy.

SHRI S. K. VAISHAMPAYEN: May I
know, Sir, whether year-wise targets for each
State have been fixed, a machinery for their
check-up proposed and a propaganda
offensive against social backwardness in rural
areas planned?

SHRI B. S. MURTHY : The report has just
been received and as I have already stated, it
is under examination. Whether the report has
said anything or not, it is the duty of the
Ministry in charge of this programme to have
year-wise break-up of the programme for each
State Government.

SHRI S. K. VAISHAMPAYEN: Is it not a
fact that early marriages, below the age of 14,
which are still prevalent to the extent of 20 per
cent, also contribute to the increase in
population and that if the marriage age of the
girl is advanced by three years, the birth-rate
can be halved? If so, what steps the
Government propose to take to prevent child
marriages?
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SHRI B. S. MURTHY: Some time back the
nation had taken some steps by introducing
the Sharda Act. Now, again, we must take
necessary steps to see that early marriages are
not performed and for this social opinion is
necessary.

SHRI S. K. VAISHAMPAYEN: Is the
Minister aware that family planning is being
opposed on narrow parochial considerations?
What measures have been taken to explain the
rationale behind the programme and thus to
counteract this propaganda?

SHRI B. S. MURTHY: I do not think a
narrow parochial basis is brought into this
thing. I do not think religious grounds are
brought into this.

SHRI M. P. BHARGAVA: May I know
who is examining the report, whether experts
in family planning are examining the report or
it is the Health Ministry which is examining
the report which was received in April?

SHRI B. S. MURTHY: The Health
Ministry of course.

SHRI M. M. DHARIA: For effective family
planning is the Government considering (1) to
restrict the number of children to three to each
couple, (2) to legalise abortion, (3) to use

economic sanctions, (4) to apply the
Bigamous Marriages Act to all citizens
irrespective of religion, (5) to supply

contraceptives free of charge to the citizens?

SHRI B. S. MURTHY: The norm of three
has been accepted by many. As far as
bigamous marriages are concerned, some
States have passed legislation invalidating
such marriages.

SHRI ARJUN ARORA: May I know if the
Government is aware of the fact that the
family planning programme is aimed against
the well known economic law that early years
of industrialisation everywhere lead to an
increased rate of growth of population, and as
such if the Government is aware of the fact
that this family planning programme
involving a huge waste of funds is doomed to
fail?

SHRI B. S. MURTHY: It is a matter of
opinion.
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SHRI B. S. MURTHY: We are always in
search of new methods so that the programme
will catch the imagination of the people.

DR. SHRIMATI PHULRENU GUHA:
May I know whether shortage of doctors,
particularly women doctors, in the rural areas
is one of the greatest handicaps for the
progress of the family planning programme?
If so, what is the programme of the Health
Ministry?

SHRI B. S. MURTHY: It is a fact that we
have very few women doctors. Therefore, the
Ministry has already given a scheme by
means of which 500 women students were
being given stipends, and during the current
year we have increased the number to 1000
women students.

*164. [Transferred to the 12th May, 1966.]
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